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Shri L. N, Mishra: There has not to last year or the year _19!i3. I shall
been much increass in the num-  Bive some figures for this year and
i i for the corresponding period last
ber of crimes this year as compared year:
1964 1905
Dacoity Nil 1
Murder . 38 41
Robbery . 34 36
Riots . 43 43
Burglary . . £r3 H53
Miscellaneous . . . . . 2419 2597

It is not that crime has increased.
But the point is we have launched a
crime registration drive and we have
made a sustained drive for registra-
tion of crimes. That is the reason
why therc has been some increase in
the figures.

Dr. L. M. Singhvi: Is the govern-
ment in a position to say that there
hag been an emergence of new type
of crime and new techniques in com-
mitting crime and that the investi=
gating methods lack a great deal in
scientific approach and that is why
the crimes are not dekected so success-
fully and brought home?

Shri L, N. Mishra: The assumption
of the hon. member is not correct
He might have seen that we are im-
proving the technigques of investiga-
tion also. We do not think there
has been any new device for commit-
ting crimes.
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1100 hrs,
SHorT NoTICE QUESTIONS

Rationing of Petrol and other Motoy
Ollg

8.N.Q. 8 Shri Harl Vishnu Kamaths
Will the Minister of Petroleum and
Chemicals be pleased to stale:

(a) whether Government propose
to ration, for clvilian consumption,
petrol and other motor ojls which are
increasingly needed for the armed
forces;

(b) if go, the details of ihe sche-
me; and
(e) if not, the reasons therefor?

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir)

{a) to (e), Government will take all
steps, including rationing jf neces-
sary, to ensure that the Defence
Services receive their full  require-

ment; of petroleum producta

8hri Harl Vishnu Kamath: Is there
any truth in certain press reporis
that the Iranian Government has im-
posed an embargo on the supply of
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ol to India and, whatever be the
position wilh regard to that, 1s  the
Minisier in a position to firmly and
calegorically state that, notwithstand-
ing the likely pressure tnctes of cer-
tiun furcign  countries  and  certain
toreign oil companies operaling 1n
India, India’s war effort will not be
hampered or hamstrung  due to
shortage of oily if so, may 1 know
what are the measures with regard to
that?

Shri Humayun Kabir: My hon.
friend has scen cerlain press reports
but he has not seen the categorical
denial  of the lIranian Ambassadior
that such press reports are complete-
Iy unfounded. So far as the require-
ments of the defence forces are con-
cerned, we have already said  that
steps  have been taken to ensure that
there shall be no short supply.

Shri Hari Vishnu Kamath: Do the
ministers propose to set an example
to the rest of the country by cutling
duwn travel and touring in their cars
to the minimum ani, while in Delhi
instead of each minjster using a sep-
arate car, travel in threes and fours
to office and back home?

Mr, Speaker: It is a suggestion.

Shri Harl Vishnu Kamath: No, Sir;
may I know....

Mr, Speaker: It is a good suggestion
and they will consider it.

Shri Hari Vishng Kamath: Do they
propose to do it? It is not @ sugges-
tion, Sir.

Mr. Speaker: It is a suggestion for
them to do that.

Shri Harl Vishnu Kamath: I have
not suggested. 1 have asked whether
they propose to do that.

Mr. Speaker: It is a suggestion only
(Interruption).

Shri §, M. Banerjee: Sir, apart
from the answer gwen by the hon.
Minister that the defence forces will

not suffer because of any shortage of
oil, I would like to know whether
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adequate stens have been taken to
see that kerosene oil is also available
to the ordinary consumers because
even todav in places like Delhi a full
tin is availuble but a bottly js nat
available; if so, may T know what
sleps have heen taken by the Govern-

ment to sce that everyone gets
kerosene?
Shrl Humayun Kablr: This was

discussed at length the other day.
Shri §. M. Banerjee: After we dis-
cussed the prices have increased.

Shri Humayun Kablr: The positicn
is that Delhi has a larger supply in-
day than at anv time in the past, and
the Civil Supplies Department »f
Delhi even today has issued a state-
ment saying that supplies have been
made available. However, certain
steps may have to be taken if the
situation demands it.

Shri 8. M. Banerjee: What about
the prices?
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Shri Humayun Kabir: I was stating
that there is no shortage of supply.
The price has, of course, increased but
that is on a.count of the recent duties
which were imposed and which were
recoverable from the public. [ would
only add ihat if the situation does
not improve at some stage there may
be some curb on the consumption of
keroscne by the civilian population.
That will depend upon the situation.

Shri Shivaji Rao S§. Deshmukh:
Over and above the M.nister's repeti-
tion of the emphatic denial of the
Iranian Embassy, whith is very well
understood, 1 woulj still like to know
whether he has made any asscssmont
of the requirements of the urmed
forces while they are engaged in a
near war and, if so, is he in a position
to meet those requirements?

Shri Homayon Kabir: The question
has already been answered. The re-
qQuirements of the defence forces snall
be met in full.

8hril Joachim Alva: The hon. Minis-
ter has cautioned the House about
petrol ra ioning. May 1 kuow whe-
ther he has taken into account the
possible heavy  blackmarketing in
coupons? Has he alerted the Stales?

Shri Humayan Kablr: We have ask-
ed the State Governments to take the
necessary measures.  Those sleps
-which will become necessary will be
Hut into effect
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Shri Humayun Kabir: T huve ans-
wered  this  questjon also. Tt s
the responsibility of the Central Gov-
ernment to reach the zuppiics to the
States,  After that, the distribution
is the responsibility of the States and
not of the Centre.
oY aTy qred g we o A zEwET
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awiar FwgEE & oA sTE @
& e wrgat § fr oom @A A
At &1 Aw T & T AA § e
for o w7 s @ anfr wsge
w1 &= foer ®&% 7
Shri Humayun Kabir: T stateq that
it the defence requiremen s increase
then we may have to curb the civilian
consumption of kerosene.  That will
be done according to plan.
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§ A 9 ¥ fAg ww O §ETd A
w1 ZaTa ¥te W & W T 3w & fAg
1§ e dare v W G R 7
Shrl Humayun Kabir: Ther: is the
Keraosene Price Control Order. We
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have suggested to the State Govern-
ments that in cities the sule of kero-
sene may be restric ed op the basis
of sugar or other ration cards and
that in rural arcas it may be distribut-
ed throuch institutions like panchayats
or co-gperative societies.  But  this
is, 1 would again submit. essentialiy a
responsibility of the State Govern-
ment and not of the Central Govern-
ment.

o1 gwvele e : wgewE H
¥ FETU F wiaF T 375w amwT
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Shri Hamayun Kabir: My hon.
frieng does not obviously understand
the Constitution. The Constitution
has laid down certain duties for the
State Governments and certain duties
for the Central Government which
cannot be violated.

wt wy femdy : 3 wwewEE
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Shri Frank Anthony: The Minister
has talked repeatedly of State Gov-
ernmoents. Is it not a fact that in
Delhi there is & flourishing  Dblack-
market in kerosene and uniimiled
amounts of kerosene can be had at
Rs. 25 instead of Rs. 10 a tin?

Shri Humayun Kabir: Here again
the primary responsibility i of the
Dcthi Administration . (Interrup-
tons).

Shri Harl Vishnu Kamath:
wholly ignorant.

He is

Mr. Speaker: Let him complete the
answer. Ycs, the hon. Minister,

Shri Humayun Kabir: I repeat, it is
the responsibility of the Deim Ad-
ministration, and the Chief Commis-
sioner of Delhi as well us the Civil
Supplies Department have publicly
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stated that they have adequate sup-
plies.

Mr. Speaker: Shri Nath Puj,

Shri Hari Vishnu Kamath: On a
point of order. Irrespective of what
he said in the latter part of the
answer, he sajd in the former part,
that it was the responsibility of the
Delhi Administration, s it not a fact
that the Delhi Administration is under
the control of the Centre? Is it not
a fact that the responsibility of the
Delhi  Administration lies with the
Central Government itself?
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Shri H. N. Mukerjee: The Minister
has tried to take shelter in his ear-
licr answers behind the proposition
that the State Guverminents are res-
ponsible and the Central Government
has no responsibility In the matter of
distribution of kerosene oil in  the
States. When the question referred
to Delhi he began by disowning all
responsibility and when vou asked
him again to clarify the posilicn, all
that he said wag that the Delly Ad-
ministration had given a certain
statement to the press. My point is
that since this matter, the adminis-
tration of Delhi, being the responsi-
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bility of the Centre, and my hon.
friend the Minister of Petrolcum and
Chemicals being a member—jointly,
1 hope—of the Cabinet which runs
the Delhi Adminjstration, it should
have been his duty to give a specitic
answer in regard to the Centre's duty
in performing its responsibility.

Dr. L. M. Singhvi: It is evident

d
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of the Chair's job to answer questions
raised on the floor of the House or to
substitute what should he the answer
for them: but jt is certainly part of
the Presidings authority’s functions to
ensure that questions raised on  the
floor of the House are adequately ans-
wered. For instance, in reply to my
question, which specifically asked
whether the Government had made
any nent of the ption of

that this matter has been di
before. You would recall that when
the ex-Minister of Irrigation and
Power, Haflz Mohammad Ibrahim,
was the Minister, this matter was dis-
cussed in considerable detmil in this
House and it has never been the
question that the functions of the
delegate are not the responsibilities
of the authorities that delegate the
responsibility. The Delhi Adminis-
tratinn i3 a delegate of the Central
Government and, therefore, it cannot
be claimed by the Minister that it is
not his responsibility and that it is
the responsibility only of the Chief
Commissioner. This matter has been
settled.

8hri Eapur Singh: I wish to say
that by the attitude which the hon.
Minister has taken of disclaiming all
responsibility for the state of affairs
of the sale of kerosene oil he is try-
ing to introduce the doctrine of split
and disseparate responsibility into
the Government, which is repudiative
of the very bases of the Constitution
and the Government under which we
are governed here.

Shrl D, C. Sharma: He has spoken
very wrong English.

Mr. Speaker: I could not follow
whether he is wrong in so far as facts
were concerned or there s a gram-
matical mistake.

Shrl D. C. Sharma: I refer to both

Shrl Kapur Singh: I could not com-
prehend what the hon. Member has
said.

Shri Shivaji Bao S. Deshmukh: At
the outset I must confess that this
matter is not so simple as it outwardly
looks, I must say that it is not part

the armed forces at a rapid war rate,
the Minister said that it had been
replied to; yet, in the next breath he:
said that if the consumption increas-
ed, they would think of rationing.

So, this obviously means that they
have not made any assessment.
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A, AR g Fed w g fw
ag fefizspmer 1 ma 7 &
A'l the questions  and points  of

orier that have been raised relate
only to on: fact that when Delhi is a
Unioa Territory, how can the Central
Government deny its  responsibiity
for any action done by the Adminis-

tration of Delhi. 1 would like the
Minister to clarify whether  reuily
thn'  position stil] holds. (Interrup-

tions),

Order, order. There might be a
provision somewhere.

8hri Nanda: Sir, there can be no
question at all regarding our respun-
sibility for an area like Delht wihach
is Centrally administered and, there-
fore, every question has to be ana-
wercd. Maybe, al the moment, there
may not be enough informat.on avail-
able. That is a different thing. I do
not think my colleague said that he
did not accept it put he referved to
some declaration made, some an-
nouncement ma le, by the Delhl Ad-
ministration, Bul our pus.tion re-
pgarding our respunsibilities is absu-
lutely clear.

Mr. Speaker: This is clear then thut
the responsibility is of the Centre,
They have to answer all those ques-
tions that relate even to the distribu-
tion of essential commodities lhere.
That is so far as this is concernzd.
Now, the only answer that came was
that the civil authorities here have
made it clear that they have abun-
dant stores of this commodity,

Shri Frank Anthony: Is it not &
fact that it is available in the black-
market? That was my question.

Mr. Speaker: That is right The
Home Minister has said that :he ans-
wer might not be ready st presert.
Then, 1 would request the hon. Min-
jster to make up the deficiency and
find out the facts and answer them
or he may place a statement on the
Table of the House as to what the
.actual position is.
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Shri Harl Vishnu Kamath: When,
today or tomorrow?

Mr, Speaker: Next Question. Shui
S. M. Bauerjee:

Shri Priya Gupta: In the present
Emureency, js the  distribution of

kerosene oil in other parts of the
country the prime object. . .

Mr. Speaker: Order, order. Shri
S. M. Banerjee.

Shri Priya Gupta: You did not

give any ruling. . .

Mr. Speaker: He should sit down
now,

Productiop in Ordnance Factories

SNQ. 9 Shri S. M. Banerjee:
Will the Minister of Delente be
pleased to state:

(a) whether it is a fact that
duction has increased to the
mum in ordnance factories;

pro-
maxi-

(b) if so, to what extent;

(c) whether the defence employees
and their organisation—th All India
Defence Emplovees Federation have
assured unconditional support to
Government; anji

(d) whether they have also decid-
ed to donate one day's salary to-
wards National Defence Fund?

The Minis'er of Defence Production
in the Ministry of Defence (Shrl A.
M. Thomas): (a) and (b) The Pro-
duction in the Ordnance Factories is
being maximised to meet the current
pattern of requirements It is not in
the public interest to dwiscluse the
exact extent of the increase

(c) and (d). Yes, Sir. The All India
Defence Employees Federation have
assured full support *¢ Government
in the defence effort and have slso
deciied that the members of their
affiljated Unions should donate one
day's pay towards the National De-
fence Fund in October 1965.

Bhri 8. M. Banerjee: I would Jike
to know whether il is a Jact that





